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: .(ii) There will be no retrenchment 
of staff as a result of comput eri-
~tlon. 

(iii) Management will not undertake 
any work st udy of the sole pur-
pose to declare the staff sur-
plus. 

(tv) SUbject to possession of requi. 
site profe ssional klwwledgc and 
skill and further subject to suit-
.lJtlit~. preference wUl be given 
to "UUna de,partmcntal candida-
tel ill solecting computer person-
.el through administrative pro-
cechtres and for this purpos~ .. 
.. "ageMent will try to make 
lUitable arrangements for i~par 
ting necessary training. 

, (0) No, lir. 

hNme-Tax Rx~mption on Gratuity 
Received by Lie Aleots 

"52. SRRI SHANTI DHARIWAL: 
Witl the Minister of FINANCE be plea-
ted to state: 

(a) whether Government have rc-
"ivod • representation from agents of 
lAe Lilt IOlUrance Corporn t it" n demand .. 
in. income-tax exemption on the gra-
tuity amount to be received by them; 
Illd 

'''') if &0, the action proposed to be 
taken by Qovernment thereon? 

TIIB MINISTBR. OF STATE IN 
THI YINIITRY OF FINANCB (SHRI 
IANAaORA- POOJARY): (a) Yes, 
1Ir. 

(b) fte SUSlCstlon is under examina-
tlon. 

{lrMr le,,..] 
..... of Loa ... by NationaUsed 

Baks In Rural Areas 

I ',S1,. aHal SHANTl DHAJlIWAL : 
'~I~.~ ,.lnist4( 0( FINANCE be 
pl .. od to Itaio : 

(a) whether GQvernmeot propLse to 
simplify the procedure governina tbe 
grant of loan by nationalised/rural baoJcs 
in rural areas; and 

(b) whether it is proposed to autho-
rise one rural or nationalised blnks in 
each block headquarter for sa ncti oning 
loans to facilitato the beneficiaries of 
LR.D. PrOgranltne ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) Banks 
h3V~ alr(;i.\dy bern advised to take 8eve-
ral steps such as simplification of loan 
applica ti~)n forms and make lh ese forms 
available in local hngU8gcs to the inten-
ding borrowers, liberat ion of terms and 
conditions relating to security, margin • 
and repaynlcnt period, delegation of 
adequate discretionary powers to branch 
managers for the disposal of maximum 
number of loan applications at the 
branch level itself within a stipulated 
time# period, etc. 

(b) All bank s branches operating in 
a block are expected to sanct ion loans 
under Integrated Rural Development 
Programme. 

Objectives in Setting up of N. T.e ... 
71 54. SHRI SHANTI DHARIWAL: 

Will the Minister of SUPPLY AND 
TEXTILES be pleased to state: 

(a) the objective with which the 
National Tl.xtile Corporation was set 
up ; 

(b) the returns received by Govern-
ment from the cdpital invested in the 
National Textil e Corporation; and 

(c) how Government prcpose to bdol 
about investments ill the work~nl of 
the miles under the management of the 
Corporation ? 

THE ~dINISTER OF STATB OF 
THE MINISTRY OF SUPPLY AN» 
TEXTILES (SHRI CHANDRASHE~ 
KHAR SINO H) : (a) National Tex-
tile Corporat ion was set up with the 
lDaiD objective of m~na8ina tbo aft'."" of 
taJ! aiGk ,_tilo mil" tatop o,~ 1.w 



GoverllDlent, ,for the oxpediu&Us relllabi-
litatioB of luch uJlCiertakillls 10 &at .a"b 
rehabilitatioa may,aabaorvo tho inter.e1t8 
of the production and distribution, at 
fair ,prioes. of .cJleaper varieties of· 
clotb. 

0" There bave been no direetore-
turna to· the Oovemmeat from the capi-
tal. invested in NTC in view of fact that 
NTC has been incurring losses. How. 
ever, NTC mills have contributed over 
Rs. 300 c:rores to the Exchequer upto 
now by way of excise duty and other 
taxes. 

(c) The perforn,ance of National Tex-
tile Corporation is being re~iewed by the 
Government from time to time and steps 
taken to improve its performance. Some 
of the important steps taken/being taken 
to improve the performance of the mills 
are as under :-

(i) arrangements are being m~de for 
timely procurement of cotton 
from different available channels; 

(ii) working capital has been reple-
nished to make up for each los-
ses ; 

(Iii) to overcome the power shortage, 
self aeneratina capacity, has been 
increased. 

(iv) selective modernisation prOiram-
me strategies have been adopted 
for result-oriented gail'ls ; 

(v) cost control 'metbods have been 
Introduced for reduction in cost 
at all 1 6\'els. 

(yi) .«orts are beifll made for redu-
cing the non·oper~tional admints· 
trati ve expenses; and 

(vii) workers' participation scheme 
in the management of tho mills 
is being encouraged. 

[&,llsII] 
Cb I.a-clay Miae& ID Or II. 

71 55. SHRt HARIHAR SOR1!N 
Will the Minister of ST!BL, MINI!S 
ANI) COAL be pleued to ~tate ; 
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(a) th, number of china-clay mines 
located in Mayurbhanj and other districts 
of Orissa; 

(b) the number of china-clay mine. 
under operation by private najoe owners, 
Orissa Mining Corporation and the 
National Mineral Development Corpo-
ration; 

(c) the names of tho private mire-
owners given lease of china-clay mines; 
and 

. (d) the detaUs thereof? 

THE MINISTER OF STEEL, MINES 
AND COAL (SHRI VASANT SATHE) : 
(e.) to (d). The info! mation is being 
collected and shall be laid on the Table 
of the House. 

Iron-Orc Mines In Otissa 

7156. SHRt HARIHAR SORBN: 
Will the Mini1;ter of STEEL, MINES 
AND COA L be pleased to state : 

(a) the number of iron-ore mines 10· 
cated in Keonjhar, Mayurbhloj, Sundar-
garh, Cuttack aDd other diltricta of 
Orissa; 

(b) the approximate tonnes of iron-
ore deposits availab\e in each of these 
mines; 

(c) the number of mines located in 
Orissa leased to private mine-()wners, 
Oris~a Mining Corporation and the 
National Mineral Development Corpo-
ration 

(d) the number of ir on-ore mines in 
Orissa which have become sick; and 

(e) the steps taken for the revival 
of those aick mines J 

THE MINISTER OF STATE IN TtiB 
DBPARTMBNT OF STBEL (Sl-IR.I IC. 
NATWAR SINGH) : (a') The n.mbcr 
of' operating mines iQ dift'eront districts 
0'· Orf... in calc oftroft ore ia 8iven 
bcl"w 4it·triQt.wisc ;-




